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ANDAMAN & NICOBAR ADMINISTRATION
g srurfag svr wfafa

POLLUTION CONTROL COMMITTEE

DEPARTMENT OF SCIENCE AND TECHNOLOGY
e-mail:dstandamans@gmail.com
Dated: ¢ -01-2021

To,
The Hon’ble NGT, Principal Bench

Faridkot House, Copernicus Marg,
New Delhi - 110001

Sub: District Environment Plan of South Andaman District, Andaman & Nicobar Islands
as per Hon’ble NGT order dated 19.03.2020 and 26.09.2019 in the matter of O.A.
No. 360 of 2018 -reg;

Sir,
This is with reference to the above-mentioned subject regarding submission of District

Environment Plan in compliance of Hon’ble NGT order dated 19.03.2020 and 26.09.19 in the
matter of O.A No. 360 of 2018.

In this regard, it is submitted that the department has compiled all the information
received from departments pertaining to preparation of District Environment Plan of South
Andaman District and the same is enclosed herewith. Few information from Departments like
Andaman Public Works Department (APWD) and Rural Development & Panchayat (RD&P) of
Andaman & Nicobar Administration is awaited and the same will be incorporated in the final
format to be submitted shortly.

Encl: A/a
Yours faithfully,
"%W‘\' asfot[2)
Member Secretary, ANPCC
Copy to:

1. Mr. Vinod Babu, AD& Div. Head WMD-I, CPCB, New Delhi for reference and necessary

action.
’“’@q‘ 5% ]a) ?3_1

Member Secretary, ANPCC



The proposed Model Action Plan for 7 thematic areas A4 Al ﬁrnu Cf(/@?&
1.0 Waste Management Plan

(i) Solid Waste Management Plan (for each ULB)
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No. Action Areas Details of Data Requirement Units of Measurable Outcome PIENSE ertel Z.mm.n..camc_m ULB1
Outcome for District
PortBlair
Name of Urban Local Body (ULB) [name of ULB] South Andaman District Municipal
Council (PBMC)

No of ULBs in the District [Nos] 1

Population [Nos as per 2011 census] 238142 108058

Report on inventory of total solid waste
swi 8 "

Generation
SWila Total solid waste Generation [in MT/Day] or [Not estimated] 60 MTPD
SWi1b Qty. of Dry Waste segregated [in MT/Day] or [Collection Not initiated] 26.2
SWilc Qty. of Wet Waste segregated [in MT/Day] or [Collection Not initiated] 21.3
Swid Qty. of C&D Waste segregated [in MT/Day] or [Collection Not initiated] 4.2
SWile Qty. of Street Sweeping [in MT/Day] or [Not estimated] 0.3
SWi1f Qty. of Drain Silt [in MT/Day] or [Not estimated] 6
SWig Qty. of Domestic Hazardous Waste(DHW) collected |[in MT/Day] or [No Facility] 1.2
SWih monw\..v of Other Waste (Horticulture, sanitary waste, [in MT/Day] or [Qty not estimated] 0.8
SW1i No of Old dump sites [Nos] or [None] 2
SW1j Qty stored in dumpsites [MT] or [Not estimated)] 200000
SWik No of Sanitary landfills [Nos] or [None] 1
SWi1l No of wards [nos] 24
SW2 Compliance by Bulk Waste Generators
SW2a No of BW Generators [numbers] or [inventory not done] 10
SW2b No of on-site facilities for Wet Waste [numbers] or [No data] 10
SW3 Compliance in segregated waste

Collection SW Collection
SW3a Total generation [Automatic] from SW1la 60
SW3b Wet Waste [in MT/Day] or [Collection Not initiated] 24
SW3c Dry Waste [in MT/Day] or [Collection Not initiated] 21
SW3d C&D Waste [in MT/Day] or [Collection Not initiated] 4.2
SW4 Waste Management Operations
SW4a Door to Door Collection [100%] / [partial %] / [not initiated] 100
SW4b Mechanical Road Sweeping [100%] / [partial%)] / [not initiated] 100
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(i1) Plastic Waste Management (for each ULB)

Please enter M bl
No. Action Areas Details of Data Requirement Measurable Outcome fiie .mmm.:_.m € uLBl
Outcome for District
Name of ULB [name of ULB] South Andaman PBMC
Population [Nos as per 2011 census] 238142 108058
PW1 Inventory of plastic waste generation *
Estimated tity of plasti t ted
PW1a Estimated Quantity o plastivwastergenenated §ourpp it / Nt Fstimated] 0.899
in District
PW2 Implementation of Collection
PW2a Door to Door collection [100%] / [partial %] / [not initiated] 100
PW2b Segregated Waste collection [100%)] / [partial %) 100
Plasti t llecti Material R
PW2c mm. ._n e [MRF used] / [not installed] MRF Used
Facility
PW2d Authorization of PW pickers [Nos] / [not initiated] 31
PW2e PW collection Centers [Nos] / [not established] 6
Establishment of linkage with
PW.
4 Stakeholders
PW3a Established linkage with PROs of Producers [Nos] / [not established] Nil
PW3b Established linkage with NGOs [Nos] / [not established] 0
Availability of facilities for Recycling or
PW4 .
utilization of PW
PW4a No. of PW recyclers [Nos] 11
PW4b No Manufacturers [Nos] 0
PW4c No of pyrolysis oil plants [Nos] 0
PWad Plastic pyrolysis [Quantity in MT sent per Month] 0
PW4e Use in road making [Quantity MT used per Month] 13
PW4f Co-processing in Cement Kiln [Quantity in MT sent per Month] 5.7
W5 Implementation of PW Management
Rules, 2016
W5a Sealing of units producing < 50-micron plastic  |[All sealed] / [Partial] / [no action] All sealed
PW5b Prohibiting sale of carry bags < 50 micron [Prohibited] / [Partial] / [no action] Prohibited Prohibited
P Ban oq ,nmﬂJ\ bags and other single use plastics |[Implemented] / [Partial] / [no action] / [No - T —
as notified by State Government Ban]
Implementation of Extended Producers
PW6 Responsibility (EPR) through
Producers/Brand-owners

'I«ﬁﬁw\o;;
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(iii) C&D Waste Management

Please enter Measurable

No. Action Areas Details of Data Requirement Measurable Outcome N uLB1
Outcome for District

Name of ULB [name of ULB] South Andaman PBMC

Population [Nos as per 2011 census] 238142 108058
CD1 Inventory of C&D waste generation *
CD1la Estimated Quantity [Kg/Day] / [Not estimated] 4.2
D2 Implement scheme for permitting bulk

waste generators
CD2a Issuance of Permissions by ULBs [Initiated] / [Not initiated] Initiated
D3 Establishment of C&D Waste Deposition

centers
CD3a Establishment of Deposition Points [Yes] / [No] Yes
CD3b C&D Deposition point identified [Yes] / [No] Yes
D4 Implementation of By-Laws for CD Waste

Management
CD4a Implementation of By-laws [notified] / [not notified] Notified Notified
CD4b Collection of Deposition / disposal Charges [Initiated] / [Not initiated] Initiated Notified
DS Establishment of C&D Waste recycling

plant or linkage with such facility
CD5a Establishment CD Waste Recycling Plant Hmm.ﬁm..c__ms.m& # [Seat forshaved Fagitity] / [Ne No NA

facility exists]

CD5b Capacity of CD Waste Recycling Plant [MT/Day] / [Not available] Not Available NA

*Information awaited from concerned department
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No CBMWTF exists.However
Daily lifting done by hospital
staffs for captive incinerators.

BMW4c Daily BMW lifting by CBMWTFs [Kg / day] From Covid care centers the
Biomedical Waste is lifted by
PBMC staff & disposed at GB
Pant captive incinerator.
Status of Compliance by Healthcare
BMWS5 s
Facilities
BMWS5a Pre-segregation [100%)] / [partly %] / [None] 100%
100%(all done through captive
BMWSb Linkage with CBMWTFs [100%] / [partly %] / [None] incinerators wherever

incinerators are established)




3)Se/\ snopJiezeH

o o S9
N _ ZH \ H >_ ansswog Lou— S4QS. uowwo) o} paxjul sgin EvMH
4as1
uowlwo) Y3m 310L3s1g ul sgn o a8eyun vAH
SUON ['soN] 4QSL Yum agexul| saLisnpuy 9EMH
ON R3S 4QS1 uowwo) BEMH
UIy3Im 101310 J9Y10 01 3UaS] / [ON] / [s151X3]
4as1
1se\\ SnopuezeH uowwo) Jo Ajljiqe|ieay EViH
rd [soN]|21eD jo 3uouy Ul UORIBUSY MH JO pleog Aejdsig 9EMH
T [soN] paziioyine sauisnpul Jo oN BEMH
$22d/s82dS Aq uonezuoyiny E€MH
IIN (3511 @p1noud) [soN] $9}S pajeulweluo) 3|qeqo.d OZMH
QUON [suoN] / [soN] saysdwnp pAH JO ON eZMH
sajisdwnp 21sem snopJezey
|eulsnpul [e33)|1 pue S9}IS pajeulWweIu0) ChRH
1N 9£°6S [wnuuy /) N] MH 3|qezijin / 31qepAdsy jo Ayuenp STMH
1IN [wnuuy/]N] MH 3|qe||y-pue| jo Ayyuenp PTMH
7N [wnuuy/1IN] MH 3|qeJaiumuj jo Ayizuenp STMH
1N 92765 [wnuuy/1N] MH $0 Ayizuenp qTMH
¥ ['soN] Anysnpuj Sunesausn MmH jo oN eTMH
91SBeAA SnopJezeH jJo EOHCm;c_ TMH
PUISIg J10) 3W02IN0 ¢
aWwo021nQ 3|qesnseap juswauinbay ejeq jo sjieisg sealy uondy ON

3|qeJnsea) 133Ul aseald

Juswaseuey 23S\ SnoplezeH (A)




(vi) E-Waste Waste Management

Please enter Measurable

District level Awareness Campaigns

No. Action Areas Details of Data Requirement Measurable Outcome L
Outcome for District
EW1 Status of facilitating authorized collection "
of E-Waste
EW1a Does the citizen are able to amno&.ﬁ or u«o«.a..m E4 [Yes] / [No] Yes, through Authorised waste
Waste through Toll-free Numbers in the District collector
Yes, through Authorised
EWlc Collection centers established by ULB in District |[Nos] / [None] g Autonsedmas
collector
Collection centers established by Producers or
EW1d N N
their PROs in the District ENas) /|[None] ©
EWle Does the district :m.m linkage with authorized E- [Yes] / [No] Yes, through Authorised waste
Waste recyclers / Dismantler collector
EW1f No authorized E-Waste recyclers / Dismantler  |[Nos] / [None] 1
EW2 Status of Collection of E-Waste
EW2a Authorizing E-Waste collectors [Authorized] / [None] Authorized
EW2b Involvement of NGOs [Yes] / [No] / [Nos] No
Does Producers have approached NGOs/
EW2c Informal Sector for setting up Collection [Yes] / [No] /[Nos] No
Centers.
EW2d Does ULBs :w<m linkage with authorized [Ves] / [No] Yes, through Authorised waste
Recyclers / Dismantlers collector
EW4 Control E-Waste related pollution
Does informal trading, dismantling, and
EW4a ) & flsmanine [Yes] / [No] No
recycling of e-waste exists in District
Does the administration closed illegal E-Wast
EW4b e adminisrat e € |ives / (Nol / [Nos] NA
recycling in the District
No of actions taken to close illegal trading or
EW4c ; EIRESEEE (Nos] NA
processing of E-Waste
Creation of Awareness on E-Waste
EWS5S . y
handling and disposal
EWSa Does PROs / Producers mo:g:nﬁmn any District [Ves] / [No] / [Nos] Yes, through Authorised waste
level Awareness Campaigns collector
Does District Administration ducted a
EWSc oes PIstrt inistration conducted any — rveq1 / (NoJ / [Nos] No

* Information awaited from concerned department
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wWaQ5s Control of Water Pollution in Rivers
WQ5a Percentage of untreated sewage [%] (automatic SM1g/SM1a) No data available
WQsh Z._o::ozzm of Action Plans for Rejuvenation of :,\_oozowm& / [Not monitored] [not Not Applicable
Rivers applicable]
No of directions given to industries for
WQ5c Discharge of Untreated industrial wastewater |[Nos]
in last 12 months
WQ6 Awareness Activities
District level i i f 15 (A . | Shakti
WQsa _m:._nﬁ evel campaigns on protection of water thiosin presionsyest 5 ﬁ. pprox.) Under Jal Shakti
quality Abhiyan
WQ6b Qil Spill Disaster Contingency Plan
Creation of District Oil Spill Crisis Management
WQ6a P g [Created] / [Not Created] Created
Group
Preparation District Oil Spill Disaster Prepared and Submitted to
WQéb Prepared] / [Not Prepared
as Contingency Plan [Prep 11 i _ Indian Coastal for Vetting
wQ7 Protection of Flood plains
WQ7a Encroachment of flood plains is regulated. [Yes] / [No] NA
Rainwater Harvesting
(Implemented)
Mandatory to construct rain
water harvesting in each new
WQ8a Action plan for Rain water harvesting [Implemented] / [Not implemented] building.

All Govt Building to be
retrofitted with rain water
harvesting structure.
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4.0 Industrial Wastewater Management Plan

Please enter Measurabl
No. Action Areas Details of Data Requirement Measurable Outcome L. i
Outcome for District
IWW1 _:<m:ﬁoQ o*. _:n.cﬁ._,_m_ wastewater
Generation in District
IWW1a No of Industries discharging wastewater [Nos] 344
Total Quantity of ind ial t ter
IWW1b otal Cantisy of i usth Bl WastEwats [MLD] Data not available
generated
antity of treated IWW discharged into Nalas
IWW1c CliERtty orte Ischarged into Nalas /], 1 NIL
Rivers
antity of un-treated or partially treated IWW
wwid SR, S L pERERIp HEEE [MLD] NIL
discharged into lakes
[Agro based] / [ Chemical — Dye etc.] /
[Metallurgical] / [Pharma] / [Pesticide] /
IWW1e Prominent Type of Industries [Power Plants] / [Mining] / [Automobile] : Power Plants,Automoblie
Multiple selection based on size of operation
and number
IWW1f Common Effluent Treatment Facilities [Nos] / [No CETPs] No
IWW2 mEE.m of compliance by Industries in
treating wastewater
IWW2a No of Industries meeting Standards [Nos] 344
No of Industries not ting discharge
W o of Industries not meeting discharg [Automatic] Nil
Standards
No of complaints received or number of
IWW2c recurring complaints against industrial pollution j[Nos] Nil
in last 3 months
Status of Action taken for not meeting
AWW4 i
discharge standards
No industries closed for exceeding standards in
IWW4a : es ¢ E [Nos] NIL
last 3 months
No of industries where Environmental
IWW4b Nos NIL
Compensation was imposed By SPCBs [Nas]
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6.0 Mining Activity Management plan

Please enter Measurable

No. Action Areas Details of Data Requirement Measurable Outcome A
Outcome for District
Mlla Inventory of Mining in District
[Sand Mining] / [Iron Ore] / [Bauxite] / [Coal] /{NIL (Only quarrying of stone
h . .
Mila Type of Mining Activity Ot m._‘ _mnmn:ﬂ. : , boulders are permitted)
Multiple selection in order of magnitude of
operations
Ml1lb No of Mining licenses given in the District [Nos] 24 nos lease has been executed
No mining except quarrying of
Mllc Area covered under mining [Sq Km] stone boulders which covers
0.0546 sq. km.
Mild Area of District [Sq Km] 3106 sqg. km.
Mlle Sand Mining [Yes] / [No] No
MI1f Area of sand Mining [River bed] / [Estuary] / [Non -river deposit]  |NIL
M2 Compliance to Environmental Conditions NIL
As per the quarry plan approved
by th tent authori
No of Mining areas meeting Environmental yine noa._um i m: ority,,
Mi2a . [Nos] the quarrying area is not exactly
Clearance Conditions - . : "
mining but is more like digging
and levelling
No of Mining areas meeting Consent Conditions
Mi2b No NIL
of SPCBs / PCCs [Nos]
MI3a Mining related environmental Complaints NIL
No of polluti elated complaints against
MI3b 28 pollu 6:% m.m omplaints agai [Nos] NIL
Mining Operations in last 1 year
Mia >2._o.: against non-complying mining NIL
activity
Mida z.o o*._,\:azm oqum:o:m suspended for (Nos] NIL
violations to environmental norms
Midb No od directions issued by SPCBs [Nos] NIL
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